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(fii) Incidence of Small-port in various dis-
tricts of U.P. and in Ranchl and otber

places in Bibar and meed (o take rem- -

edial measures imroediately..
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(iv) Need to take appropriate steps to incre-
ase production of pulses.

SHRI CHINTAMANI JENA (Balasore) :
Sir; under Rule 377, I want to raise the follo-

wing matter of urgent public importance.

In spite of the green revolution imple-
mented by the Government, there has been
a virtual stagnation in the output of pulses
over the last ten years spanning two plan
periods. Latest figures show that, the per
bectare yield of pulses has remained at the
same low levels as in the sixties. The pro-
duction level of 13 millions tonnes achieved
m 1975-76 has not been touched since then
which resulted in the non-availability of
main source of protien to the vast popula-
tion. The per capira consumption has been
declining from 50 gm. a day in 1976 to 38.4
gm in 1983.

The Agriculture Ministry concedes that
pulses production has not been keeping pace
with the advancement in technolegy and
breakthrough in production in other cereals,
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The suggestions of the experts to incre-
ade the production of pulses are (a) introdu-
ction of pulses crops in irrigated farming
system, (b) bringing additional area under
short duration moong and urd varieties in
summer season, (c) intercropping of Arhar
in both irrigated and un-irrigated conditions,
(d) multiplication and use of improved pulse
seeds, (e) use of phosphatic fertilisers and
(f) suitable plant protection measures (g)
improved post-harvest technology and price

support.

According to the government’s economic
survey, the main reason for the low produ-
ctivity of pulses in India, is the absence wof
improved technology and inputs comparable
to those available for rice and wheat. Go-
vernment’s efforts to bring additional area
under pulses have not been very successful.

In face of such very alarming situation,
I would request the Agriculture Ministry to
initiate appropriate time bound programme,
providing for reasonable support prices for
pulses and adoption of new technology by
the farmers,

(v) Insanitary Conditions in Matbura City
and in Vrindaban, Gokul, Baldev, etc.
and need for inclusion of Mathura in the
list of places pilgrimage.
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(vi) Need to take up Srisailam Project in
Andbra Pradesh as a Natlonal Project.
SHRI PUCHALAPALLI PENCHALIAH
(Nellore) : The first phase of Srisailam Dam
over the river Krishna in Andhra Pradesh
has been completed very recently. One unit
o110 MW is going to be commissionet
very soon. Three more power units of 110
MW each are going to be commissioned
under second phase. Even after completion
of these two phases, about 1000 TMC water
is expected to be surplus during monsoons.
Even after the utilisation of surplus water
by neighbouring States Karpatka and Maha
rashtra, Andhra Pradesh will still- be in a
position to make use of the surplus water
of Krishna.

The Government of Andhra Pradesh hag
prepared a project report for generation of
1000 MW of power. utilising the surplus
waters. The cost of this proposed project is
estimated to be Rs. 340 crores of which the
Foreign Exchange component is only Rs. 10
crores. This Project report along with the
necessary data has been submitted to the
Government of India for its consideration.

In view of the power shortage not only
in Andbra Pradesh, but also neighbouring
States of Karpnataka and Maharashtra, I
request the Union Government to take up
this project as a national project and take
steps to execute it as early as peossible.

(vii) Need for discussing with repreggntatives

_of women’s organisations the plan sllo-

cations for upliftment of women before
finalising the Seventh Five yegr Plan,

SHRIMATI PRAMILA DANDAVATE
(Bombay North Central): Sir, illiteracy among
women and lack of vocational and profesgio-
nal training has rendered traditional skilly of
women in the modern industrialisation irrele-
vant. Labour laws enacted to protect women
are uot only observed more in violation, but
have given an excuse to the employers to
retrench women from the aervioc.l. 'Mor_g and



